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capacities under the Ministry at p re­
sent; and

(b) tjie nature of their employment?

The Minister of Education and Na­
tural Resources and Scientific Re­
search (Maulana Azad): (a) and (b).
A statement giving the required infor- 
martion is enclosed. [See Appendix 
VIII, annexure No. 84].

P rofit I ndex

826. Shri K. P. Tripathi: Will the 
Minister of Finance be pleased to 
state the profit index compiled by 
Government for the years 1952, 1953, 
1954 (first half) in respect of the 
following industries in India:—

(i) Cotton textile,
(ii) Jute,
(iii) Cement,
(iv) Paper,
(v) Steel and Iron,
(vi) Chemicals,
(vii) Engineering,
(viii) Tea,
(ix) Coffee,
(x) Rubber,
(xi) Sugar,
(xii) Managing agency houses,
(xiii) Petroleum,
(xiv) Banks, and
(xv) Insurance Companies?

The Deputy Minister of Finance 
(Shri M. C. Shah); A statement con­
taining the available information in 
respect of seven industries is laid on 
the Table. [Sec Appendix VIII, an. 
nexure No. 85J. Profit indices in res­
pect of the other industries are not
compiled at present.

TCACHING pERMAN LANGUAGE To 
Foreigners

R27. Shri Sang-anna: Will the Minis- 
be rlerrspd to state:

' ' ' V Gov«fi;rnment o f
’ - ; .1: . y  s tu d e n ts  to  V ie n n a
' " • .... . from the 15t)h

IQ the 30th September, 1954^

held  by the International Sum m er 
School for teaching G erm an language;

(b) if  so, th e  num ber and nam es of
these students; and •

(c) w ho w ill bear their expenses?

The M inister o f Education and N a­
tural R esources and Scientific R e­
search (M aulana Azad)y (a) No. Sir.

(b) and (c)* Do not arise.

C a n t e e n  S t o r e s  D e p a r t m e n t

828. Shri K irolikar: W ill the M inis­
ter of D efence be pleased to state:

(a) w hether th e receipts and e x ­
penditure of C anteen Stores D epart­
m ent, India are subject to G overn­
m ent audit;

(b ) the am ount of capital that has 
been invested  in the said departm ent 
by Governm ent; and

(c) the num ber of em ployees 
w^orking in  this D epartm ent?

The Deputy M inister of Dcfciice
(Sardar M ajithia): (a) Yes. The re­
ceipts and expenditure of the Canteen 
Stores Department (India) are subject 
to the local Test Audit by the Direc­
tor of Audit, D efence Services. They 
are subject to detailed audit by a firm 
of Chartered Accountants appointed 
by the Board of Control. Canteen
Services.

(b) Nil.

(c) 869 as per details below:—
Class III and above ... 415
Class IV on m onthly rate ... 377 
Class IV on daily rate 77.

I n c o m e - T ax A s s e s s m e n t

829. Shri K. C. Sodhia: W ill the
M inister of F inance be pleased to 
state:

(a) the total num ber of individual 
assessees of incom e-tax havinpf a 
salary incom e above Rs. 25,000

1953-54; , ‘
(b) the num ber among them  w ho  

w ore G overnm ent em ployees; and

(c) the total collections o f tax  from  
th ese during the sam e year?




